IN THE HIGH COURT OF ORISSA,CUTTACK

CC Applications Notified for compliance of court

fees/removal of defects.

Date

Case No.

06.08.2024

Applican

t

]

Court Fee

Specificatio

n

INOT READY CASES

dms

S K 2024-
*
1 78926/2022 120.09.2022 WP (C) /13575/2021 BEHERA 3.00,3*3 08-06
102770/202 S K . 2024-
2 > 18.11.2022 LAA/152/2008 BEHERA 4.00,3*4 08-06
BISWAJIT « 2024-
3 50874/2024 |31.05.2024 WP (C) /33386/2020 ADHYA 2.00,3*2 08-06
4 53619/2024 (25.06.2024 SPC(OA)/1622/201 S.SAHOO 2.00,3*2 ég%gg
2024-
5 57205/2024 |06.07.2024 0JC/932/1996 R M NAYAK |3.00,3*3 08-06
10.00,3*10 5024-
6 58402/2024 (11.07.2024 0JC/6216/1999 S K RATH document in 08-06
dms
2024-
7 58514/2024 (12.07.2024 WP (C)/25711/2022 |A K RANA 3.00,3*3 08-06
2024~
8 60995/2024 (22.07.2024 WP (C)/6364/2009 |G S DAS 2.00,3*2 08-06
s K . 2024-
9 61713/2024 124.07.2024 WA/181/2012 PRADHAN 52.00,3*52 08-06
S K N 2024-
10 |61714/2024 |24.07.2024 WA/182/2012 PRADHAN 39.00,3*39 08-06
S K N 2024-
11 61715/2024 |24.07.2024 WA/358/2012 PRADHAN 2.00,3*2 08-06
S K N 2024-
12 162461/2024 |25.07.2024 CONTC/1181/2022 BISWAL 11.00,3*11 08-06
NILAMANI 2024-
*
13 |63051/2024 |27.07.2024 WP (C)/6198/2022 BEHERA 16.00,3*16 08-06
S S 3.00,3*3 2024-
14 64056/2024 |30.07.2024 BLAPL/9220/2017 BISWAL document in 08-06
dms
s s 3.00,3*3 2024-
15 |64057/2024 |30.07.2024 BLAPL/9165/2017 RISWAL document in 08-06
dms
s s 2.00,3*2 2024-
16 64063/2024 |30.07.2024 BLAPL/9238/2017 BISWAL document in 08-06




15.00,3*15

2024-

dms

17 |64800/2024 101.08.2024 CRLREV/264/2018 J P KAR document in 08-06
dms
A. K. 2024-
*
18 [65120/2024 |02.08.2024 WP (C)/21825/2011 MOHANTY 10.00,3*10 08-06
18.00,3*18 2024-
19 [65367/2024 103.08.2024 SA/201/2000 M R BARIK SENT TO XEROX |08-06
48.00,3*48 5024~
20 165543/2024 |03.08.2024 WP (C)/16005/2017 |S K DAS document in 08-06
dms
3.00, 3*3 2024-
21 165556/2024 |03.08.2024 |ABLAPL/7586/2024 |A PATNAIK | ‘o0 o " oo 98-06
R.K.DEHUR |2.00,3*2 SENT |2024-
22 165821/2024 |05.08.2024 CONTC/205/2016 y TO XEROX 08-06
R.K.DEHUR |3.00,3*3 SENT |2024-
23 165822/2024 |05.08.2024 CONTC/206/2016 . TO XEROX 08-06
35.00,3*35 2024-
24 166065/2024 |06.08.2024 WP (C)/8854/2014 K DAS document in 08-06
dms
130.00,3*130 2024-
25 166241/2024 |06.08.2024 CMP/301/2018 B.K.DAS PLC FILE 08-06
s ¢ 14.00,3*14 2024
26 166339/2024 |06.08.2024 ABLAPL/5431/2024 ACHARYA document in 08-06
dms
READY CASES
2024-
27 162400/2024 |25.07.2024 WP (C)/10344/2011 |BISWANATH |3.00,3*3 08-06
* —
28 [64804/2024 |01.08.2024 |ABLAPL/2525/2021 |U PATI 4.00,374 sent 12024
to xeroxnana 08-06
3.00,3*3 2024-
29 164813/2024 (01.08.2024 CRLA/70/2022 OHCLSC (OHCLS) 08-06
3.00,3*3 2024-
30 |65562/2024 |03.08.2024 WP (C)/17863/2024 |N K ROUT PAPERLESS 08-06
* —
31 165969/2024 |05.08.2024 BLAPL/617/2024 KCT 3.00,3*3 2024
download copy |08-06
4.00,3*4 2024-
32 166256/2024 |06.08.2024 CRLMC/1228/2008 |A K NAYAK |document in 08-06

NIC




